
CENTR 	8D1N ISTISAT WE TR IBLJN&j. 
BANGALO BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 
BANGJ&LORE_ 560 eg. 
Dated: 260Fc199 

Review 	APPLICATIQ\I NO: 159 of 94 in 0A.No.9/93, 

APPLICANTS :- Sri.V.A.Reddy,Bangalore 

V/s. 

RESPQ\HJENTS:_Secretary,M/o.Finance,New Lelhi & others. 

T. 

1. 	Sri.V.A.Reddy,Po.21l56, 
Librarian, Electronic Training Instit ute, 
Indian Air Force,JaJ.ahalli East, 
angalore-560 014. 

Suhject; 	srwaing f 	
of the OrdQr- Passed by the 

Central Administrative Tribunal,Baga1,r t. --xx-- 

Please find encissed herewith a copy of th, DER/ 
STAY DER/TER ORDER/ Passed by this. Tribi ii the. abov 
mentioned PPlication(5) on 	19-12-1994. 	
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In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 

ORDER SHEET 

Review Application 	 .... 5. .... of 1994 

Applicant 	 Respondent 

VA Reddy 
	

Secy, ii/o Defence, N.Dli & brs 

Advocate for Applicant 
	

Advocate for Respondent 

In Person 

Date 	 Office Notes 	
I 	 Orders of Tribunal 

VRMA/ANVMJ 

19.12.1994 

1. We have disposed of O.A. 

No.904/93 on 19.9.1994 by a consi-

dered order considering all the 

contentions advanced by the appli-

cant. In this RA the applicant 

has put forth similar contentions 

that he had raised in the O.A. 

elaborating the same after produc-

ing some more documents that were 

available with him to reagitate 

the same contentions. He has 

not raised any contention that 

he has come across any new evidence 
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Date 1 
	

Office Notes Orders of Tribunal 

hich was not available to him 

nspite of best efforts at the 

ime when the original application 

as heard nor did he point out 

ny error apparent on the face 

f the records or some such similar 

round to seek to review the order. 

onsequently we find no merit 

n this RA and as such reject 

he same. 
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